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O RDER _(ORAL)

Bv Hon’ble Mr.Kuldip Singh.Member(Judl)

The applicant has filed thisz 08 for a direction Lo
reaspondents to dispose of his appeal within a specific periocd o

time.
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pplicant alleges that while working as  FAICAD,
Horthern Raillway, e had been communicated a displeasure note
sgainst which he had made an appeal which Is still pending with

the respondents.

% Respondents  have submitted in their reply that no
appeal lies against ths order communicating a displeasure notes.
Thay . have stated that only a representation could have Dbesn
preferred and applicant did submit the same which was considersd
bw  the Qomp@teﬁt authority who held that there was no substance

in  the points raissed by the applicent in his representation anxd

acocordingly  the samse had besn Tiled., However, the order on his
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sntation, according to  the applicant,  had not e

communicated to him.

4. Under these circumstances, this 04 can b disposad of
at thiz stage with a direction to f@gpond@nt5 to communicats the
arder  to  the applicant passed on his appeal/representation.
sccnrdingly I dizpose of this OA with a direction to respondents
that they shall communicate to the applicant the fate of  his
rﬁpréﬁentﬂtion made by him against the dizpleasure noke ., Suih
an order should be communicated to the applicant within & period
af  one month from ths date of receipt of a copy of this ordesr.
IF  anwy grievancé still survives, the applicant =hall be at

liberty to Tile a fraesh Of i acenrdancs  with law, I1If s«

L ML.AL8A/2000 also stands disposed of.
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( Kuldip Singh )
Member (Judl.)




